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qEF TREgH i ST A

TE faeell, 24 5, 2026

FT.3M. 3403(3T).—Fra T TLHIT 7, AL TASTHE AT TH, 1956 (1956 FT 48) (™o ToHH =8
THETI S ATAAIT FgT 747 ) AT &=y 3F i 37T (1) F AT Iy T T AT qaER F qa=F
TR Y TSR WA v AT HeAr Far. 8.0, 5261(E). aTE 18/11/2025, S.0. 328(E).
g 21/01/2026, ST T F TSI, FATYTO, 90T 11, gve 3, ITES (i) H Fhriora 67 75 ff, grer
TETTY 5T & qrere et # NH160A & .97, 110 & f.#1.156 (ATETeT-segr)d® & q@ve U< aid
CATSIT o THHTT, ST, Taed 3fiT TATAT o (o0 36 ATLAAT & IUTHF AqgAT H AT Ry FT oo
T o U AT AT SATIOT AT oA ;

ST ITh ATEEEAT T TIE Ih ATHAT T T 3F %l ITLTT (3) T qaria "22/11/2025 Fr
“Sfeeh T af<R”, 22/11/2025 &7 “ T BT I ST’ " ® TR R T om;

ST ITh ATEEEAT T TIE Ih ATTHAT il T 3F %l ITLTT (3) # T qria "27/05/2026 Fr
“&feeh 79 af<R”, 28/05/2026 T “ T BT I ST’ " H TR TR om;

4710 G1/2026 (1)
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STt TAH ITTAFHTLT T G 3T % dgd Ia< A9 IH g2 &, e 9¥ o= & maw g i
3T 3t w9 | e G m;

S HETH AT 7 3h STTAHIH il 7T 39 il STLTT (1) F ATAL H, Fwa T TR I SqAT
RO T & 2;

qdA: A, el TLRIT, TAT ITTIRIT il 3h ATE I T ST I 3T I ATAAH 6 &17 39
FT ITUTT (1) FIT V& ARIT FT TN Fd g0, Tg H90T w2l g o I =T & AFEe s #7
TETh ST o forT stote o ST =R ;

ST T, Fea T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F AL | T =TI FAT g o6
TH ATIHAAT % TSI § THF T, I ATLAT H @AARE H T fHeenmt § 776 g sreafeas =9
GEEARKECIE ARIES ARSIl
T

HEAY TST o qrera< ot & NH160A % .. 110 & .. 156 % forg sreie it st arely s<==r aiga
AT AT Uga faa|

TS T ATH: AZY oo &1 AT IR

EATED AT HE&AT g FTIER | g s || g wT Ew TETRaas
s (EFATH) AR T AT

1 2 3 4 5 6

Tl T ATH: STegll

TTTe =T ATH: STeg

1 933 fsft ElEl X EIRESERIEIE]
SIEEI

132/1

2 278 fasfr F 0.0209| [T TS =T,
STBFOIT ST
Y, Tt THeT
TR, TET ST
Tiah, FHd gIH
T, faTs gaHa
U EEIGASHEIR)

e, T SEreTe
T AT THT

T, TET S




[ATTI—&UE3(ii)] ST 3T TSI ; STETETLOT

TTiaeh, herd gaad
T, faas gaHa

T, AT SHTE
T, TR ST

T, ATBFET
SRTET T, AT
SRSt MY, AT
STSIT I @
ST e, T
SRTET T, e
SRTSIT Y,
FTBFI ST
Y, ATCAT T
KERNEEEISEIET]
@re, eI gIHa
T, HeTd gHd
T, off e
EFRACREIEIEET
TEAT SegTe TF
SGAT FIHE T
e MY, fower
e .

216

3 R s T

0.0112

TR TTHT T, |
FITdAT Hgdl
96/1

Total

0.0336

[qs‘r.rir. RW/NH-12037/2/MAH-MISC-ZONE-IV/3D]
9 IfiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 24th June, 2026

S.0. 3403(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0. 5261(E). Dated:18/11/2025, S.O. 328(E). Dated:21/01/2026 , published in the Gazette of India,
Extraordinary, Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to
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acquire the land specified in the Schedule annexed to the said notification for construction of Toll Plaza Maintenance,
management and operation of NH160A in the stretch of land from Km. 110 to Km. 156 (Mokhada-Jawhar) in the
district of PALGHAR in the state of MAHARASHTRA

And whereas the substance of the said notification has been published in “DAINIK NAV SHAKTI” dated
22/11/2025, “THE FREE PRESS JOURNAL” dated 22/11/2025; under sub-section (3) of section 3A of the said Act;

And whereas the substance of the said notification has been published in “DAINIK NAV SHAKTI” dated
27/05/2026, “THE FREE PRESS JOURNAL” dated 28/05/2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH160A in the stretch
of land from Km. 110 to Km. 156 in the district of PALGHAR in the state of MAHARASHTRA

State: MAHARASHTRA District: PALGHAR
Sl. No. ||Survey/Plot Number|| Type of Land |Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Jawhar

Village: Jawhar

1 132 Private Agricultural 0.0015|[Bipin Dahyalal Sawla
132/1

2 216 Private Agriculture 0.0209|[Nirmala Janardhan
Khade, Pandurang
Jagannath Gore,
Balkrishna Jagannath

Gore, Bharti Ramesh
Mukne, Rekha Ishwar
Gondke, Keshav
Hanumant Gore,
Deepak Hanumant
Gore, Vilas Jagannath
Gore, Mira Jagannath
Gore Bharti Ramesh
Mukne, Rekha Ishwar
Gondke, Keshav
Hanumant Gore,
Deepak Hanumant
Gore, Nirmala
Janardhan Khade,
Pandurang Jagannath
Gore, Balkrishna
Jagannath Gore, Vilas
Jagannath Gore,
Meera Jagannath Gore




[T &v=3(ii)]

HILT =T TSI AT

Rekha Ishwar
Gondake, Meera
Jagannath Gore, Vilas
Jagannath Gore,
Pandurang Jagannath
Gore, Balkrishna
Jagannath Gore, Bharti
Ramesh Mukne
Nirmala Janardhan
Khade, Deepak
Hanumant Gore,
Keshav Hanumant
Gore. Shri Gurudev
Multipurpose Social
Society Jawhar
Director, Shri. Pramila
Audumbar Kokad
Ganesh Madhukar
Gore, Vimal
Madhukar Gore

216

Private

Agricultural

0.0112

Vikram Rama Gore,
Kusum Kantilal Mehta
96/1

Total

0.0336

[F. No. RW/NH-12037/2/MAH-MISC-ZONE-IV/3D]

SHAIKH AMINKHAN, Director
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